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CENTRAL ?IDM IN 1ST RAT lYE TRIBUNAL 
ERNAKULAM B1NC}i 

0. A.No5. 2034/93, 2233/93,11/94, 60/94 
280/94 and 44(94 

Tuesday this the 5th day of April,1994 

COR 

1-ion'ble Mr.Justice Chettur Sankaren Nair, Vice Chairman 

Hon'ble Mr.P,V.Venkatakrjshnari,Mjrijstratjve Member 

20 34 

1, Bindu Rad akrishnan, Casual LD Clerk 
Passport Office,Kozhjkode. 

 Beena N.Ka 	 -do- 

 Anitha Kurnari MK 	 -&_ 

 Rrnudasan T.K. 	 -do- 

 Venugopal 	 -do- 

 Ajay}cumar NK 	 -do- 

 ReejaV 	 -do-- 

 Reena 	 -00- 

 Bindu M 	 -do- 

 Pankaja O.K. 	 -do- 

11 • Baby Shyl aj a 	 - do 

1 2. Syam a 1 a E 	 -d o- 

 Aji Rani 	 -do- 

 Geetha N 	 -do-  f 
 Sheeba K 	 -do... 

 Sobhana V. 	 -do- 

 Junni Satan 	 -do- 	--Aplicnts 

BY Advocate Mr. M.R. Raj endran N[ r. 

Vs. 

1, The Passport Office 	1zhike 

2. Unbn of India, represented by 
Secretary to Governmt of India, 
Ministry of 	cte-rnal Affairs, 
New Delhi. 	 -.. 	 ....Resporxlents 

(By Advocate Mr. r4athew' G.Vadakkel, ACGSC) 
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O.A.2233Z93  

Radhakrjshnan E.K. 
Eranj idiku* iyil, 
Kunnarigalam P0, Rozhikode. 

Babu K, I'Zeniethpotilil 
Nenrnjnda P0, Kozhikøde, 

Krishnandari K.P. 
KLidalpurekkal, P0 Mannur 
Kozhikode..573 329. 	 •,• Applicants 

(By Advocate Mr.i.R.Rajendran Nair) 

vs. 

The Passport Of iicer, 
I(o zhikode, 

Union of India, represented by 
Secretary to Government, 
Ministry of External Affairs, 
New Delhi. 	 ...Respondents 

(By Advocate Mr. C.Kochunrii Nair, SCGSC) 

2J1/l994  

Udayaraj Janardhanan, 
29/1872, Pipe Line, 
P0. Qithiravattom, I(ozhikode, 

Sheeja T, Edakkad P0 
West Hill, Kozhikde, 

Leena K, Koduvally Vayal 
B.G.Ro&d, P0.Wst Hill 
Kozhikode. 

Rajesb C, 
I Edacheri Meethal House, 

Chevararcibalem PO D  Kzhikode. 

. Anil Kurnar K, 
Kariyeri House, Mokavoor, 
Eranhjkkel PO D  Kozhikode, 

6. Girish Kurnar A, 
Kolangara Parambu, Maathara, 
Guruvayurapoen College PC 
Rozhikod. 

7, Radh ak is hn an C. K.. 
Chettiyarukandy, PC I(olethur, 
I(oahikode. 

T.RJoby, 
Macheri 1-buse, Maduravanam Ra d, 
Civil Station PC, Kozhikode. 

Manohran M, Edavalakandy House 
P0.Mayana& Kozhikode. 

Jayaprakasan TP 
Munderi House, Nellicode P0 
Kozhikode. 	 contd,.. 
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Geeja K.C. 
Pararnbeth House, Near 4th Railway 
Gate, Kozhikcxie, 

nt.Sathi A, Sthi Viher 
Nadakkavu Cross Road, 
<ozhikode. 

&nt. Bindu K.P. 
Shanthi, Near r'Iutha?pan Kevu, 
Xozhilcode. 

Kurn.Sheele K, 
Manassery Paramba, 
PO.,Gov indapurem, Kozhikode. 

Kurn Vijay V 
nbazha3urath House, 

PO.Mankavu, Izhikode. 	 ... .Applicants 

(By Advocate Mr.M.R.Rajeidran Neir) 

vs. 

The Passport Of ficer, Kozhikode 

Union of India, represented by 
Secretary to Governnent, 
Ministry of External Affairs, 
NCW DeThi. 	 ....Respondents 

(By Advocate Mr. .K.Karthikeya Panicker, ACGSC) 

0. A. 60/94 

1, P.P.Prernarejan, 
Parambeth House, P0 Mekkada, 
Kozhikode Dist. 

2. R.M.Sreedheren 
Puthiyedath Perernbth House 
Pathiripatta PD 
Vii. 1<ekkattil, 
Vadakre. . Apl icants 

(By Advocate Mr. P.V.Narayanan Narnbiar) 

Vs. 

The Passport Officer, izhikode. 

Union of India, represented by 
Secretary to Governmt, 
Ministry of External Affairs, 
New Delhi. 

(By Advocate Mr.C.Kochunni Neir, SCGSC) 
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O.A. 290/94 

Uha Kumari K.T. 
Chuttedi House, 
PC. Irivallur, Eozhikode. 

Lalitha T. 
t3ovinda Nivas, 
Kizhekkurnrm.xri P0, Kak]'odi 
1<0 zh ikode. 

 Ajil Das N Nariyate House 
Olavanna PC, Kozhikode. 

 Beena P, Paloli House 
PC. Kannadipoyil 
Balusseri Via. 
Kozhikode. 

 M.Sunil Kurnar, 
Maroli House, 
Morikkara P0, 	1<akkodi 
Kozhikode. 

 V.Ajish Baby, 
.kjay Nivas, 
Near Gandhi Ashraam 
PC. Malapararnba 
1<ozhikode. 

 C.PManoharan, 
Chonarn Peedikayil House, 
Edakkularn, 	Koyllandy. 

 P.K.Babu, Panikkornkandy House 
Edakkulam, 	Koyilendy. 

9. P.Mohanan, 	Shobha Nivas, 
Racuanattukara, 	IKozhikode. 

ib. C.P.Rerna, 	Chevveriparayil House 
P.O. 	Kannadipoyll, 
Balusseri, 	Kozhikode. 

11. P.Mini, Puthancheri House 
BC Road, Cheruvannur, 
P0.Ferolce, 	Kozhikode. 	 ....Applicarzts 

(By ?dvocate Mr. Shafik M.A) 

Vs. 

 The Passport Officer, 	Kozhikode. 

 Unionof India, represented by 
the Minist.ry of External Affairs, 
New Delhi. 	 ....Respondents 

(By Advocate Mr. C. Kochunni Na.i r, SCGSC) 
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C. A.447Z24J94 

Anoop Babu K 
Sangeeth, 2/599, Theyyampady 
Poyil Nilam, Eranhipalam, 
Calicut. 

Mridula P, 
Poolakkottumnal House, 
Karuvissery PU, 
Cal ic Ut. 

Anitha C. 
Ch nb ii House, Karap ararnb a PC 
Calicut-lO. 

Sarithoshkumar P 
Pandiadath House, 
kizhakkummuri P0 
Kakkodi Via. Kozhikode. 

Nisha )eii.A. 
Alenchery House, 
Florican Road, 
Civil Station PD, Calicut. 	....Applicants 

(By Advocate Mr.M.R.Rajidra n Neir) 

Vs. 

The Passport OfEiceii 1<ozhikode. 

tJnion of India represented by 
the ecretary to Government, 
Ministry of E.xternal Affairs, 
New Delhi. 	 ....Respondents 

(By Advocate Mr.Mathew J Nedumpara, ACGSC) 

ORDER 

CbT TJ R SAN KARAN N AIR (j), V ICE CHA IRMAN 

Ap)licarlts herein are casual employees 

working In the Passport Office 4  Kozhikode. They 

challenge an order dated 6.12.93 terminating their 

serv 5 ces. 

2. 	After the matter was heard at some length, 

counsel appearing on both sides came out with an 

agreed formula. In view of that, we consider it 
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.1. 	 • 
unnecessary to go into the merits or express any 

opinion on the merits. We record the agreed formula. 

It is agreed thats 
P 	

(a) The work requirements of thd Kozhikode.. 

Cochin ind Trivandrum Passport Offices 

under the Union of India will be assessed 

by the department and they will engage 

casual employees to the extent necessary. 

A common Seniority List of casual employees 

working at Calicut, Cochin and Trivandrum 

Passport Offices will be prepared, ranking 

then in the order of their length of 

service/number of days of service put in 

by them as on 6.12. 	(which is the date 

of the impugned order). Casual employees 

will be engaged from this list and they 

will be engaged on the basis of the priority 

of their ranking in the list. 

Though the Passport 0ffice/Offices of 

Cochin and Trivandrum are not parties before 

us, counsel for Union of India repre sent i?ig 

these offices submits that Union of India 

is agreeable to maintain a common Seniority 

List and make appointments from this List, 

which will be prepared on the basis of the 

length of service/number of days put in by 
the casual employees as on 6.12.93, as 

already noticed. 

(a) Casual eployees working in the same category 

will be paid the same daily rate of wages 

(example, all Clerks will get the same wages, 

and all Peons will get same wages). 
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We record the subni11on5 and direct the 

parties to abide by the agreement. We mike it c1ear 

once again that we have not expressed any opinion 

on the merits. 

Applications are disposed of as .foresaid. 

Parties wiJ) suffer their costs. 

Dated 5th April, 1994. 

P. V • \'EN 

 

lic.i SHNAN 	cn TTUR Si cIRAN N?. :R (j) 
ADNINL'RA01VE I.MEER 	VICE CH?.IRMAN 
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